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namely, Talcher and Ib Vally. Talcher
Eoal Field is under the administrative con-
trml of Central Coal Fields Ltd., Ranchi
and Ib Villey is under t'ag Wettirn Coal
fields, Magpur. The two coal fields pro-
duce around 3 million tonnes of non-cok-
ing coal annually, which accounts for the
2.7 per cent of the total production of
coal in the country. The rekerves of coal
in Talcher and Ib Valley Cosl fields,
which toge:her constitute the largest non-
coking coal fields in the country, have been
eitimated to be of the order of 35,000
million tonngs. Unfortunately. due atten-
tion has not been paid to development of
codl in Orissa by {oal India ltd., and its
two subsidiaries iz (CL and W.C.L.

For cffective development of coal In
Orisma, it iy necessary Unat the twg coal
fields are brought under the administrative
control of a separate subsidiary company
of (oal India Ltd, with its headquarters
at Bhubaneswar or Talcher or Brajraj
Magar as may be convenient, The large
quarriable reserves of coal in Ib Valley
Coal Fields can sustain establishmen: of a
Siiper Thermal Power Stition in the area
which can meet the growing ne=ds of
power in the industrial bealt of Orissa.

In view of this, | request the Hon.
Minister of Energy, Tosl and Petroleum
to look into it and extend all possible help
for the development of coal in Orisia.

(iv) SETTING Ur OoF NICKEL PROJECT
AT SUKINDA ORISSA).

*SHRI A. C. DAS (Jajpur): A serious
disgontentment has arisén among the peo-
ple of Orissa due to the inordinate-delay
in setting yp of Xukinda Nickel Project.
Geological Survey of India discovered
huge depowsity of nickel ore in the Sukinda
Valley in Cuttack district in 1970. Sub-
sequently, a project for indigenous pro-
duction of nickely metal was conceived by
Government of India during 1971-72. But
it is regrettable that the proposal to set
vp the above plant has not been imple-
mented though more than a decade has
pasied. India imports 'ner entire require-
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ment pf nickel and cobalt and the annu#l
foreign exchange outgo is now more than
Rs. 301 crores. The plant sanctitned by
(jovernment of India wat to hive an
annugl capacity of 5,000 tonnes. For a
viable plunt, the minimum capacity should
nat be less than 10,000 tonnes per annum,
which wouki bg adequate 1o meet the
annual requirements of thg country for
Mime VEHnrs to come.

If the Nickel plant in et up at Sukinda
the import bill of the Government will be
redued to the tune of wseveral Crores
cyery year. Besides, tae above plant will
generate employment for some thsusands
of peopls. An annual capacity of 5,000
tonnes wus envisaged on the basis of
availability of 15 million tonne# of mickel-
ore in Kansa sector in Sukinda Valley. Al
additional measurgs of the order of 14
million tonnegs of nicke] have since been
found ip Sukinda Valley, it should be
postikle to set up 4 Nickel plant of mini-
mum LM} tonnes annual capacity,

In view of this, T urge the Government
of India to take expeditius steps in this
vonneition no that an important und gtrate-
gic project of this nature can be set up in
the State of Orissa in national interest,

(v) NEED FOR ELECTRIFICATION OF
DurG-BHUSAVAL RarLway LINE oM
PRIORITY BASHS

St ¥TETE Qe (wERT )
FrAFEST (FIFN) AT T AEA
# o ara & qamaw a% 39w
F1 fEfedoe & [T a fr
AT E F o § oA graer &
T % T AveA &7 o g fmhee
B awrk ) My oA E
o g | ANAgH ¥ IFT qEET
& T AT FT FAGEROA
o oA ) a7 5 s AT a7
fo=rs Star 18 #1 Frearar, EvETE
F A FEE A AFAT, ATEET,
AR, M=, TR a8
grnfrs qe & fawet & a@

*The Original Speech was delivered in Oriya.
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AR T (ETEE) T &,
FrEr Medg o fagq ofEeET §
foma & #1 faoet g ¥ faa
FHAT & | TR AEA A TAAE |
qJEAT § AR JT AT *
o srafasar 3 ¢ = A fred
qqy TAT H @ T 47 5 Fw oy
s fRar war | =W oFm Toae
amgr #  wifes & fAu @ 9
fafeen famrg qv & €, = & a4
g f¥T o gAfefeiem
T A Q& AW g, wEf@w
a1 mraraer 2 FfET e a9 grafmEar
7T F AU ATSA FI qrafaswar §
g famsr a9 o A gAT, W FA
F 415 FI grafawar 7 w3 F@ 997
FC fagr 2 1 #O A= ¥ fAgzA
R f& qAmEd, TmgE, g1 33 ATEA
F gAf#:fFFv9 F7 ST ago grafwFar
g gy 93 T I 39 T K TR
¥ AT QO F7A & URA A F
Tz FC |

(vi) Npep rorR PROPFR SURVEY TO
IDENTIFY THE SMALL FARMERS WITH A
VIEW TO A4SIST THEM FINANCIALLY.

SHRI ARJUN SETHI (Bhadrak): To
assist small farmers—those with less than
two hectares of land—the Government set
up the Small Farmers Development
Agency over a degade ago. But as a
study sponsored by the U.M. Centre for
Regional Development shows, it has had
hardly any impast. For a start, the
S5FDA moves at a snail’s pace. It rea-
ches no more than a million families each
year. At thiy rate, it will take 50 years
10 establish contact with the 50 million
landless labourers. By that time the
number of small farmers would have shot
up, further increasing the SFDA's respon-
sibility.

The major flaw SFDA suffers from is
that it invariably fails to conduct a survey
10 identify the people it intends to benefit,
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Ag such, relatively well-off farmers, who
are more organized, often manage to cor-
ner most of the subsidies it offers. Even
as it takes steps to ensure that these go to
small farmers, it must do much more to
help them receive loans from commercial
banks. This can be achieved by goading
the Patwaris to produce the relevant
documents speedily. Moreover, the SFDA
will enable -small farmers to supplement
their income if it markets the products of
their milch animali, many of which are
obtained by loans it has extended. It can
at least see to it that unhealthy animals
are not palmed off on them, a frequent
occurrence since few States have opera-
tional veterinary departments. Hence, T
urge upon the Government at the Centre
to see that thewe lacunae are dealt with,
to help the poor for the successful imple-
mentation of programmes at the grass
roots level.

12.32 hrs.

STATEMENT UNDER RULE 377 AND
QUESTIONM OF PRIVILEGE

DR. GOLAM YAZDANI (Raiganj): I
miraculously escaped from ‘an attempt on
my life at about 9.15 p.m. on the 8th
October 1982. On that night, I was com-
ing from the northern side of <Chanchal
P.5. of Malda district in Wesat Bengal by
a motor cycle, after some party work.
Another perton was driving it. As we
reached Chanchal proper and were enter-
ing the bazar, 1 sgaw an assembly of many
people at the ‘Sukanto Mor', a notorious
spot with many shops belonging to the
ruling party men. The motor cycle was
stopped by a man. T got down, and saw
a crowd with lathis. etc. advancing towardg
me. Some people warned me that there
was a great danger in my staying there,
and that I must not go forvrard. While I
was running across the field, T could hear
some people shouting “There pgoes the
doctor; catch hold of him”. I ran and
approached a house on the southern side
of the field, where two persons were
standing in front of the door. T begged
them for giving me shelter, and they took
me in%ide through the front door and
closed it. After a few minutes, opne man



